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grievance that they have lost therr
property and having lost it, there was
an unsympathetic Government which
did not listen to them and which did
/)t give them sufficient tume for the
purpose of proving their claims Now
there were some people who were not
in a powition 1n spite of their best
efforts, on account of their misfortunes
and other circumstances, to give full
proof of their claams by the appointed
time, and for them ths extension of
the period would be a great blessing,
and for their benefit, I hope that this
House would approve of this Bill and
give the unfortunate displaced persons
longer time to satisfactorily prove
their claims With these few words,
Sir, I support the B:ill

Surt J K BHONSLE 1 endorse
what has been said by mv hon friend
Shr1 Akhtar Husain, and for the in-
formation of my friend over there I
would like to point out that from the
time we announced the payment of
compensation we have already paid
900 claimants The pernod we ask for
now is to make suie of the number of
claimants in all And 1l 1s only when
we know the number of claimants as
against the amount to be paid that we
can expedite the payment of these

claims to the displaced persons as
quickly 1. possible
Mr DEPUTY CHAIRMAN: The

question 1s

? “That the Bill to provide for the
disposal of certain proceedings pend-
ing under the Displaced Persons
(Claims) Act, 1950, and for matters
connected therewith, as passed by
the House of the People, be taken
into consideration.”

The motion was adopted.

Mr DEPUTY CHAIRMAN: We
shall now take up clause by clause
cqnsideration of the Bill Theie are

10 amendments

Clauses 2 to 13 were added to the
Bill,
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Clause 1, the Title and the Enacting
Formula were added to the Bill

General Discussion

Surr J K BHONSLE. Sir, I move.

“That the Bill be passed.”

Mr DEPUTY CHAIRMAN,
question 1s:

The

“That the Bill be passed”

Tne motion was adopted.

THE BUDGET (RAILWAYS), 1954-55
GENERAL  DISCUSSION—con.nued

Tuc MINISTER Fror RAILWAYS
AND TRANSPORT (SHRI LaL BaHADUR):
Mr. Deputy Chawrman, I am thankful
to hon. Members for their constructive
and helpful approach throughout the
debate on the Rallway Budget. I am
Specially thankful to Mr. Ghose for
his constructive speech, and to Mr.
Sundarayya for not being vehement
I his criticism. To my mind, this
approach is perhaps more effective
than an outright condemnation of our
acts of omission and commission.
Needless to say, I have listened atten-
tively to everything said in the House,
Many useful suggestions have been
made and some new po.nts brought
to our notice They all meiit our con-
sideration, and I shall ask the Railway
Board to examine them and see what
appropriate action could be taken on
them. Much as I would like to do, I
find 1t difficult to go into every point
referred to here as for one thing the
time at my disposal 1g limited, and for
another, the Deputy Mimster has al-
ready covered some of them. I would
therefore confine my remarks to a
few important matters only in which
the House would naturally be anxious

to hear the Government's point of
view.

Sir, much stress has been laid on
the development of rallways, and right-
ly so I might as well assure the
House straightway that I am in no
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way less keen myself in regaid to the |

need for their effective development.
In fact, I have said so in my speech.
It is one of my ambitions as Railway
Minister to build up new railway lines
in areas where they do not exist and
thus spread a network of railways
throughout the length and breadth of
the country. I have no doubt that
there are vast areas in our country
which are rich in mineral and other
resources and which are awaiting
development, or which are waiting
for development through provision of
proper means of communication. It is
therefore my most earnest desire to
draw up a blueprint of what we must
do in this direction and try to deal
with this vital problem with expedi-
tion.

I shall now briefly tell you on what
lines I am thinking. I am thinking
firstly that those areas where heavy
industries are being developed will
certainly have to get priority over
others. Secondly will be taken those
areas which are rich in minerals. etc.
and which require to be opened up.
These areas, in most cases, may be the
so-called backward areas at present.
These areas will include those which
produce commodities for export to
other parts of the country or overseas
and the further development of which
is hampered on account of lack of
proper communications. Next will
come States like Rajasthan. Vindhya
Pradesh, Orissa, and areas like Mala-
nad and Karwar which deserve special
consideration, as their mileage of
railways at present is limited. I am
also considering the examination of
such alignments as Cape Comorin to
Bombay, i.e., the West Coast railway
lines which have so far been consider-
ed as an impossible proposition. 1
know it is not going to be an easy mat-
ter either financially or technically.
demanding as they do engineering
skill and talent of a very high calibre.
But we need not be unduly pessimistic
about the availability of such talent.
Perhaps the real question is that of
funds. 1 do want, however, that a
preliminary examination should be
made. and I shall advise the Railway

i
r
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Board accordingly. Then we will have
to consider the question of electrifica-
tion of busy and heavy sections on
different railways in the context of tho
availability of power as a result of our*
river valley projects coming into opera-
«on. Electric traction entails very
heavy initial expenditure, but all the
same, we have to plan ahead and
examine how the various schemes
could be put thiough on a programme
basis. We can for example electrify
several sections on the Southern Rail-
way, extend the present electrified sec-
tions considerably on the Western and
Central Railways, and on the Northern
Railway we can similarly consider the
Amuritsar-Delhi route which has dense
traffic, as also the Kanpur-Lucknow
section. On the Eastern Railway our
intention already is to electrify more
than one section as early as possible.
I have not included many new lines in
this year’s Budget, but I shall try to
take up a few when the surveys have
been completed, and in the next year's
Budget I do intend to provide for a
number of them. I have also asked
the Railway Board to prepare our
second Five Year Plan from now on-
wards, and they will do so, keeping in
view the four main categorieg which
I have just elaborated. I hope our
second Five Year Plan will be much
more ambitious and will fully serve
the urgent needs of various parts of
our country. The House
should not forget the im-
portant fact that one of the major
bottlenecks in the rapid development
of railways is the shortage of steel and
other materials. Further extension of
electric traction would require con-
siderable quantities of steel and steam
traction also will demand large quanti-
ties. Then the need for skilled per-
sonnel and extra transport capacity
and such other factors have also to be
kept in view. Still the main thing
is the availability of material and if
we are able to get it adequately, T have
full faith that we can go ahead fast
enough and I have no doubt that we
can certainly build substantially more

mileage per year during the pertod of
}
| the second Five Year Plan. But I hope

5 pP.M.
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you will agree with me that we should

restrict the import of materials fromr
abroad except those required essen-

2ally for renewals which have to be
a

rried out in the interest of safety.

Many hon. Members have made
reference to specific construction pro-
jects which in their view should be
given priority. For example, Shri
Hegde, has asked for a rail connection
between Kadur and Sakhleshpur. As
hon. Members are aware, the survey
for the Mangalore-Hasan line is al-
ready in progress and Sakhleshpur
wilt e orre of the stations e this lee
when consiructed. The question of
constructing a line from Sakhleshpur
to Kadur via Chikmagalur will be con-
sidered after a decision has been taken
on the Mangalore-Hasan line. Dr.
Raghubir Sinh asked that the broad
gauge connection to Indore should be
provided early and new lines shouid
be constructed in the Bhil area. A
survey for the broad gauge connection
to Indore has been completed and the
reports are under examination. As
regards the latter, the survey is still in
progress.

I have already referred to the possi-
bilities of electrification in the future
of certain sections. I may now {ell
the House sonrething about the schemes
we have already under our considera-
tion.

The electrification of Calcutta subur-
ban services, which will gradually be
extended to the coal belt in Bihar and
Bengal: As you know, electrification
of Howrah-Burdwan line has been al-
ready included in the next year’s pro-
gramme. The cost of this scheme for
extending it up to Moghalsarai wiil be
Rs. 86 crores. It will be seen that this
will absorb the financial and material
resources for a number of years.

The electrification of Quilon-Erna-
kulam section: This is expected to
cost about Rs. 2 crores. As the con-
struction of this line is already in hand,
this scheme is under active examina-
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tion and a final decision will be taken
within the next 2 months. .. :- :

I have already told you that the ex-
tension of eleclrification from Tam-
baram to Villupuram, which will cost
about Rs. 4 crores, is already under
€Xamination.

If I speak about each and every line
proposed here, it will take a lot of
time, Therefore, 1 shall simply say
that all the proposals put forward by
hon. Members here for the provision of
several new lines would be listed and
consjdered, while drawing up our se-
cond Five Year Plan. I have asked
the Railway Board to take note of all
these lines and bear them in mind
when the second Five Year Plan is
being drawn up.

In connection with the development
of rajlways, it was suggested that we
shoyld have only one gauge on the
Indian Railways. It is undoubtedly
true that, if there is only one gauge,
it would considerably increase the effi-
ciency of the railways and reduce their
cost of operation also. It will, how-
ever, be a mistake to think in terms of
one gauge only in the existing circum-
stances because we have more than
18,500 track miles of metre gauge and
to convert them into broad gﬁége will
mean enormous cost, which could be
utilised for the further expansion of
the railways. I am sure the House
would agree that this is hardly the time
to spend our funds and energy on this
work. The metre gauge has, it seems,
come to stay at least for some time to
Come, but we do not certainly want to
extend the narrow gauge any further.
I would like to make that clear, be-
cause Prof. Ranga suggested that we
should build narrow gauge lineg first
and then convert them into broad
Bauge. In this, I am afraid he did not
take a long-range view. He should
take into consideration that the capa-
city of the narrow gauge lines is very
limjted. Perhaps he did not consider
that. There would be considerable in-
fruetuous  expenditure involved in
building new lines first as narmOw
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gauge and then rehvi'ding them into
metre gauge Ir broad gauge, as the
standards of construction, gradients,
etc., are quite different. It will there-
fore be difficult to accept this as a
_general policy for development pur-
poses. On the other hand. we may
_have to consider in due course the
.conversion of all existing narrow
gauge lings int:  metre gauge or
broad gauge

My proposal regarding the adoption
of the inflated mileage basis of charge
is designed mainly with a view to
facilitating the further development of
-railways. In order to make the new
“lines self-supporting to the maximum
exient possibl® and to reduce the bur-
.den on Railway Revenues and General
Revenues, the present proposal is 1o
:charge freight rates and fares over
.such unremunerative new lines on the
basis of an assumed distance with suit-
able inflations which may be one and
a half to two times the actual distance.
“The inflation would be on goods traffic
.0or on passenger traffic or on both ac-
cording to the character of the lina.
It is not the intention for the present
to apply the' inflated mileage basis to
those existing lines where it is not
operating at present. The people, I
know, are generally willing to contri-
hute their mite provided they get some-
thing definite in return for the benefit
of their area and I have, therefore,
every hope that this proposal would be
welcomed by ali as helping in the
further expansion and extension of
our railways.

1 quite appreciate the feelings of hon.
Members who have put forward sugges-
tions regarding the quantumr or pay-
ments made by the railwavs to Gen-
eral Revenues. One suggestion was
that a moratorium should be declared
for a period of twenty-flve years and
another that the contribution of 4 per
cent. be reduced to 2 per cent, al-
though Shri Kishen Chandii surpris-
ingly enough had suggested that a
higher rate of 6 per cent, as contribu-
tion to the General Revenues be made
or the Capital be inflated to corres-
-pond to the market vaue. I do not

|
"
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want to comment on this any further
as I have already informed the House
that the question of payment of divi-
lend to the General Revenues will
form the subject of examination by an
ad hoc Convention Committee to be
set up for the purpose. They will cer-
tainly bear all the factors in mind be-
fore coming to a final decision. An
hon. Member also raised the point re-
garding the inadequacy of the contri-
bution to the Depreciation Reserve
Fund. The present rate of contri-
Biidion is based on the recommenda-
jions of the Railway Convention Com-
raittee set up by the Constituent
Assembly in 1949. As I have already
just now indicated, these arrangements
are due for review and the Committee

to be set up will no doubt examine this
aspect also.

Some friend from the Opposition
from Orissa—he is not here—had some
doubts about our budget estimates but
you will permit me to say that our
budget estimates have proved more or
less accurate. It was suggested last
year also that they were on the high
side and might not Le realised. I can
perhaps well claim that there has not
been much of a gap between the revis-
ed estimates and the actuals for the
last two or three years. I hope the
doubts expressed this year will also not
prove true. Some hon. Members re-
marked that the decrease in the sur-
plus was the direct result of the in-
crease in the fares and freight as the
law of diminishing returns had operat-
ed in the railway industry. I am af-
raid I do not hold this view. The re-
duction in surplus is not due to
diminishing receipts but to the increase
in expenditure. T have already men-
tioned that during the current vear
there has been unavoidably a net in-
crease of Rs. 6'6 crores in the working
expenses but for which the budgeted
surplus would have been realised.
The passenger traffic, though exhibit-
ing a downward trend for some time,
has now practically stabilised itself.*
Goods earnings have somewhat gone
up and are expected to rise higher still.
All this would not have been possible -
if the law of diminishing returns had
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operated But I agree that an adjust-
ment of freights and fares should be
restoied to the extent it may be justi-
fied with the changing economic means
of the country, and the expenditure
side will have to be very carefully
examined I entirely agree with Mr
Kishen Chand that we should be very
watchful of the expenditure we incur
and we should certainly examine where
economy could be made and the Rail-
way Boaird should take immediate and
prompt action to prune our expendi-
ture

I have already, in my speech indi-
cated that for the first Five Year Plan,

there 1s likely to be a short-tall of
about Rs 60 crores By the end of
1954-55 the Finance Muustry’s allot-

ment would be Rs 91 71 crores against
a total of Rs 80 ciores for the five-
year period That 1s, an excess of 11 71
crores has already been allotted to
the railways during the first four
years of the Plan My colleague the
hon Finance Min.ster and myself are
i agreement that it 1s not possible 10
do anything to make good this defi-
clency but we have to make certain
that there 1s no further deterioration
in the position

I am sorry Dr Kunzru is not here,
but he 1s perthaps the only Member
who spoke very strongly on regrouping
I shall therefore deal 1n brief with the
points he made out 1n his speech I
must say that Dr Kunzru was not fair
to me when he made certain observa-
tions agaimst the booklet on regiouping
In accordance with his own wishes I
tried to place before the House the
data that we had 1n our possession I
have discussed and locked into these
figures more than once and found that
1t was not possible to make a correct
appraisal of the results of regrouping
on that basis and the House is aware
that I have not withheld that fact and
have clearly said so in my speech The
figures that this pamphlet contains
were examned and seen by the Mem-
bers of the Board and the Financlal
Commuissioner for Railways also, who,
1 am sure Dr Kunzru will also accept,
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15 a dependable student of figures and
statistics. I could not have asked a
better person than Mhi P C Bhatta-
charya, our Financial Commaissioner, {o
apply his mind to this subject And
yet I am sorry that Dr Kunzru, in-
stead of being thankful should have
thought 1t proper to blame me for the
pamphlet.

I agree that Moghalsaia1 which he
mentioned 1n his speech was not an
interchange point before, but the
hgures regarding Moghalsarar have
been particularly mentioned to 1ndi-
cate that the oft-repeated apprehen-
sions, that as a result of the present:
regrouping Moghalsarar would become-
a severe bottleneck which would have
an adverse effect on the East-Wes.
traffic, particularly coal movements,
have not proved correct, and that the
transfer of control of Moradabad and’
Bareilly transhipment points, as a
result of regrouping, from one Ad-
ministration to another, also has not
adversely affected the movement of
traffic through these break-of-gauge
Junctions It will, perhaps, not be in-
correct to credit regrouping with the
mmprovement in the quantum of traffic
that has been secured through other
junctions mentioned 1in the pamphlet
which have ceased to be the points of
interchange as a result of regrouping.

D1 Kunzru has quoted certain statis-
tical figures to show that the opera-
tional efficiency has gone down as a
result of regrouping While acknow-
ledging the improvement 1n engine
usage, as indicated by “Engine Miles
Per Engine Day”, and wagon usage, as
indicated by “Wagon Miles Per Wagon
Day”, he said that these were secured
by an increase in working of the en-
gines as indicated by an 1nciease 1n
“Engine Hours” Well, I am afraid he
is not. quite logical and has abviously
erred The improvement in engine
hdurs, has been largely secured by re-
ducing the idle time of the engines.
The increase 1n the “Total Engine
Hours” might have perhaps been con-
sidered wasfeful if the percenfate of
“Train Engine Hours” to the ‘zotar
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Engine Hours” was reduced, which has
not been the case. That percentage
has been maintained at the same
figure as last year in regard to “Pas-
senger Services” on the broad gﬁ@ge
and “Goods Services” on the metre
gauge, but there has been an improve-
ment of about 24 per cent. on the
goods side of the broad glpge and
about 14 per cent. on the passenger
side of the metre gauge.

Then there has been a progressive
improvement in the utilisation of
wagons as the figures for wagons miles
per wagon day will show. This was
41'8 in 1952-53 against 331 in 1948-49
on the broad gauge and 314 in 1952-53
against 29;1 1n 1948-49 on the metre
gauge. There are other efficiency
statistics which could show improve-
ment in performance. For example,
the net ton mileage carried per engine-
hour has risen from 693 to 827 on the
meter-gauge, showing an increased
quantum of work per engine hour.
Similarly the net ton mile per wagon
day has increased from 358 in 1948-49
to 452 in 1952-53. on the broad gauge
though they were a liftle lower than
in 1951-52 and it has risen from 171 to
904 on the metre gauge, showing
better utilisation of wadons. Further,
the net ton miles per goods train hour
rose from 1,669 to 1,929 on the metre
gauge, showing higher quantum of
work done per goods train per hour.

The percentage of passenger trains
arriving on time during 1952-53 is the
highest recorded in the past 12 years,
both on the broad gauge and metre
gauge sections, not only in respect of
mail and express trains, but for all
trains.

I would, however, submit, Sir, that
it would not be quite appropriate to
draw conclusions or make generalisa~
tions about the efficiency of operation
of our railways consequent on re-
grouping on the basis of any parti-
cular statistics alone.

While accepting the more economi-
cal utilisation of locomotives and
coaches due *o the wnification of _the

|
|

G.I.P. and the Nizam’s State Railways,
Dr. Kunzru, like a good lawyer who is
deterrined to prove his own case,.
passed on to the general question of
pooling and its advantages. 1 hope
Dr. Kunzru did appieciate that so far-
as this particular area 1s concerned,
whatever arrangements have been-
made were facilitated by the integra-
tion of these two Railways into one
Railway Administration. Well, T will
not say anything about pooling about
which Dr. Kunzru was very particular,
as he is not here now and other hon.
Members have hardly interested them-
selves in that matter. But I would
like to say a few words with reference
to the observation he made regarding
the deterioration in the figures of con-
sumption of coal per 1.000 gross ton
miles on goods services on B. G. which
has gone up from 160'8 in 1951-52 to
166'5 in 1952-53. Well, Dr. Kunzru
has obviously taken these figures from
the Railway Board’s Annual Report
for 1952-53, Volume II and it is not his
mistake, the mistake is ours. I regret
to point out that the figures of coal
consumption on metre gauge passen-
ger service has been wrongly printed
as 266'8 instead of 226'8. So there is
an improvement instead of deteriora~
tion. In the case of broad gauge, no
doubt, the consumption has gone up
by ‘86 per cent. in passenger service
and 3-5 per cent. in goods service while
on the metre gauge there is an im-
provement of 17 per cent. in passenger
services and ‘4 per cent. in goods ser-
vices. The plus and minus variations
of about one per cent. generally re-
present the normal fluctuations and
are influenced by a variety of factors
one of which ig the quality of coal
For example, the Northern Railway
during 1952-53 received a lesser quanti-
ty of selected A and B grade coal and
had to use comparatively inferior coal
for mail and express services.

In the case of goods services on
broad gauge railways, I would like {o
point out that there is a general im-
provement on the Central, Northern
and Western Railways; there is a slight
increase on the Southern Railway.
The Eastern Railway figures are under



1427 Budget (Railways), 1054-56—( COUNCIL ]

[Shri Lal Bahadur.]

examination, as it is visualised that
consequent on the merger of the East
Indian and the Bengal Nagpur Railways
in 1952-53, there may have been some
overlapping of coal consumption figures
for the portions divided. But still this
matter would require further looking
into and I would not like to make any
definite statement before it has been
fully re-examined.

I do not claym, Sir. that substantial
econonties have resulted due to the
regrouping and my fear is that in
future too, the economies effected may
not be substantial. Similarly I share
-the views of Dr. Kunzru that the work-
load on each railway Administration
has increased, and these are malters
which deserve our earnest considera-
tion. I might, however, correct a factual
wrong impression in Pandit Kunzru’s
mind in regard to the traffic loaded on
the present Eastern Zone., He said this
zone carried about 50 per cent. of the
total traffic. The position, however, is
that the wagon loads on this zone
amount to about 50 per cent. of the
broad gauge loadings as stated in the
pamphlet, due to coal and mineral
traffic being concentrated in a small
area. The train miles worked by the
railway. however, are about 20 per
ceni. or one-fifth of the +total train
miles on Indian Railways. But even
so, the heavy work load is admitted.
I, however, think that it may be possi-
ble to overcome many difficulties ex-
perienced, by making adjustments in
the internal organisation of railways
suitable ratrer than by re-embarking
on drastic changes immediately. The
argument of Dr. Kunzru is that if we
propose to retain the present Eastern
Railway as it is, why we could not do
away with six zones and form one or
two zones for the whole of the railway
system. I do not want to enter into
any controversy with a person of the
eminence of Dr. Kunzru, but I am
renlly unable to understand his argu-
ment. May I ask if Dr. Kunzru would
like to have twenty railways which
existed before. That I am sure he does
not. There is no point in arguing in a

|
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circle. We are not arguing in a law
court and I shall, therefore, without
hesitation say that the performance of
the railways would have to be care-
fully examined for in 1953-54 and I
know the Railway Board would do so,
in order to assesss the correct position.

Some criticism was made about the
functioning of the Railway Board. The
Railway Board functions as a corporate
body like a ooard of directors of a
large commercial concern. Each mem-
ber is responsible for dealing with all
technical aspects of the subject of
whirh he is in charge. When a ques-
tion impinges on the functions of an-
other member, his concurrence js
necessary before orders issue. Each
functional member is responsible for
giving necessary technical guidance %o
the railway Administrations in respect
of the subjects for which he is a func-
tional member. Board meetings are
held weekly or oftener as necessary.
.There are meetings of the full Board
with the Minister as well at which
questions of policy are discussed and
settled. It is a different matter whe-
ther there should be a rhange in the
present set up or nnt, but I do not
agree with the view expressed by
some Members that the Minister should
impose a lesser amount of control over
the Board. On the contrary, I think he
should have full control over all policy
and other matters vital to the railways
and to the staff. The Minister. either
in the Railways or in other Ministries,
does not normally interfere in day to
day matters but he has and should
have a complete say on all other ques-
tions. I have no doubt that the posi-
tion is bound to deteriorate if he does
not do so. Whether there is a Chief
Commissioner of Railways or not, it
would, I submit. be desirable for the
Minister to keep himself in touch with
the functional members; each member
being practically a Ministry in itsel®
direct contact with the Minister i+
essential. -~ -, .- _ - -

Sir, I need not say much regarding
the rolling stock. The Deputy Minis-
ter has already given the figures of
overage stock and the improvement
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that we expect in the coming year. I
shall not go into the figures and 1 amr
pirepared to accept that they have
sometimes confused me oo because 1
have also seen different figures on
different occasions, but I hope that the
House will agree that we are on the
right path and that we are doing our
best to rehabilitate the railways. The
policy of indigenous purchases is fore-
most in my mind and I am sure the

Board will follow it faithfully. But
one cannot also ignore the fact that
the stopping of 1mports altogether

would result in slowing down of cer-
tain of our rehabilitation programmes
and also postponing the supply of
urgently needed rolling stock for which
theie are increasing demands. The
criteria applicable to any item that 1s
being considered for import should be,
firstly, can it be made in India at
present even from imported materials,
and secondly, can we wait for it until
it can be made in Indiq, say in a few
years? I think the House will find that
both these considerations are taken
into account before any railway equip-
ment is purchased from abroad.

One hon. Memher—perhaps Mr.
‘Shvam Sunder Tankha—criticised a
statement in my speech regarding the
stepping up of production at Chittaran-
jan from 120 to 150 and thereafter to
200 average size locomotives.

PanpiT S. 8 N. TANKHA (Uttar
Pradesh): May I point out that I did
not criticise? I had merely pointed
out that the stalement of the hon.
Minister seemed too optimistic and
that on visiting the Works and from
their own reports which were supplied
to me I was afraid that the target
aimed at bv the hon. Minister was not
capable of being achieved unless the
Works was expanded or other methods
were adopted to step up production
considerably. That is what I had
said- I had not made any adverse
comment on the speech of the hon.
Minister and it was a wrong im-
pression entirely which he had carried
from my speech

Surr LAL BAHADUR* I am thank-
ful and I withdraw the words that you

[
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had criticised. However, I would like
to clarify that point. Well, the Works
at Chittaranjan had been designed for
a production of 120 locomofives per
year as the hon. Member said. The
factory has not yet reached the scale
of optimum production but, as the
House 1s aware, this 1s being progres-
sively stepped up. At present, the
Chittaranjan Works work one shift
only and by incieasing the shifts, in-
creased production in the factory will
be possible. It may be necessary to
add a few more machines and obtain
some additional equipment; there 1is
plenty of room in the factory to instal
the extra plants. In fact, this idea
struck me for the first time when some
Jupanese mranufactuirers had come here
and I had an occasion to meet them.
They wvisited the Chittaranjan Works
and they were greatly impressed by
what they saw there. They came back
and while talking to me said that the
Chittaranjan Works are large enough
to produce double the target which has
been fixed, that is they thought that
instead of 120 locomotives being pro-
duced. that factory could produce 240
locomotives. It was then that I dis-
cussed this matter with the Chairman
of the Railway Board who immediately
went to Chittaranjan and discussed iv
further with the Chief Mechanical En-
gincer and the General Manager there;
they are all hopeful that there will
be no special difficulty in increasing
the production from 120 to 150 and
thereafter to 200. However, as I said.
it will take time; of course, arrange-
ments will have to be made to train
more skilled staff to duplicate the pre-
sent process.

Some hon. Members said a lot about
catering. The Deputy Minister has
already replied to many points mention-
ed here by various Members in the
House but I would like to say only
a few words. As I told the
House, a Committee has been set up
to go into this matter and the Com~ -
mittee will examine the various aspects
and the extent to which the following—
which I shall just enumerate—four
systems could be adopted. One is
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contract system to maintain competition,
second 13 a co-operative system; third
is the departmental system without in-
volving heavy losses, and fourth is by
special hodies like Annapurna. I shall
apprise the House of the recommenda-
tions of the Committee in due course.

A number of Members suggested that
concession tickets should be issued to
pilgrim centres. It may be pointed out
that the introduction of the Circular
Tour Tickets for tours of 1.500 miles
and over at three-fourths the tariff
rates should go a long way in serving
the purpose which concession tickets
to distant pilgrim centres or to histori-
cal places would otherwise serve.

Shri H. D. Rajah wanted to know
how many coaches are to be built in the
Integral Coach Factory at Perambur,
what the approximate cost of every
metre gauge or broad gauge coach
would be and how it would compare
with the present values of the coaches
under the present inflated prices; he
also wanted to know whether this Fac-
tory would be economical and in the
best interests of the country. When the
Integral Coach Factory at Perambur

goes into full production it will pro-
duce 350 Dbroad gauge coaches
per annum. Although the all-

metal lightweight integral coach to be
produced in the above Factory would
be hetter than the coaches now in jpro-
duction in India, it is estimated that
the manufacturing cost will not exceed
that of the coaches under production
at the Hindustan Aircraft Lid., which is
Rs. 1,30,000.

There are several other points in the
same connection, about the agreement
with Schlierens which Mr. Deogirikar
has mentioned but it is old history and
an old story. The House is fully aware
of the revised agreement we have
entered into with Schlierens. I need

. not take the time of the House over
that matter.

About the Efficiency Bureau, Pandit
Kunzru had made certain queries, io
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which the Deputy Minister had replied.
I might also say that the Bureau is a-.
specialised unit of the Raillway Board
to assist them in obtaining better per-
formance and economy all round.
Any deterioration in any important
side of railway operation will come
under its review; it will submit its re-
commeendation for examination by the
Railway Board. The Bureau will under-~
take such enquiries as are referred
to it by the Railway Board, but it will
be certainly free to suggest to the
Board the results of the investigation
of any problem which is based on its
own stalistical studies and which is
likely to produce fruitful results.

About the Barsi Light Railway, Shri
Deogirikar complained that the condi-
tion of the Railway was extremely bad,
which wasg acquired by us recently.
Well, I do not know our reports are
different. Government had an appre-
ciation made of the condition of the

assets—the rolling-stock and the
track—and it was reported that the
condition of the rolling-stock was

good and that with regard to the per-
manent way and the bridges no re-
newal wauld be necessary in the next
twenty years. The Inspection Reports
of the Government Inspecior of Rail-

ways who reported in March 1950
showed that the station buildings.
though of modest design, provided

facilities for the traffic dealt with, and
the station buildings and premises were
generally well-kept. So, that is the
position about the Barsi Light Railway.
I may assure Shri Deogirikar that we
will do our hest to remedy the defi-
ciencies that exist on the Barsi Light
Railway..

Sur1 H. D. RAJAH (Madras): Sir,
what about the abolition of third
classes?

AN Hon. MEMBER: Abolition
“third classes’?

of

Surt LAL BAHADUR: Sir, I shall

be only too happy t¢ abolish third
class. In fact—I would not like to say
it categorically—my idea is to ultimate-



1433 Budget (Railways), 1954-55—[ 1 MARCH 1954 1 General Discussion 1434

ly have only two classes, upper and
lower; but that is an ideal which we
have to pursue. I do not think that it
will take a very long time to come to
a dec.sion on that matter. When we
“will be able to implement—that is,
perhaps. a different matter; 1t may
however, take time; but I have no
doubt that in the interests of the
railways as well as in the interests of
the general public, it is advisable to
have only two classes on the Indian
Railways.

Y AEAT qIHAT A, WA G
afgar weent 4, ufafads  #3EY
(Amenities Committee) #
fefesfaaam (discrimination) fia
S & A FEr ) sfradr e amr-
T 48 ar gAY & FAS &, wfE
B 7 77 fx ofafde 94 &
fas Ay €1 el a1, ik wet & fod
T R FIE o A8 aHT AMEE
H SUTET T UET FFAT AAT ATGAT WHIF
AT el w1 ATew g § R g
IV ¥ aw we wwar aifEan #)y
AR FFT F el &1 gRaur F =7
@A, AR T AT g fFewF
Afed, FTE ABT FTA BIE YT LIAT
9% gAT @ | @ qIT 9% gATR THTH
(programme) # u¥ Ig fa=ioar
4 f& g9 a8 ®3al F s
T el F1 W1 gard &7 FyfEwr
# § & agf  9v 23w (sheds)
ew (plaforms) wfs zad
glaurdl # sygew # § 1 AT

. wweaT g 7 g, 3@ ST 1 S
FzT & o & ga mrfaet #1 e stfus
gfawr feor @ 1 ¥ frAR a8
for 3T TARRT §1 6%, A1 8% 57 &
A9T | o ufus @ @

WA F A aF g 5 oA
AT GIHAT FT T TF & T§ FH
we € fr v & awe 7 wizod
SOTET AT FTH FT GHAT § S IT A
37 &1 fea=edt W @AY 1 W T A
R R g @A A F
o s o TEA-IEe
F4ra ( Time-table Committees)
M E 97 71 Y 910 917 &7 I&-
WE FIF IT SF FT ST F9aT F
sfafafa &, wtar fawar sifgg—aaifs
3T F SAR FAFIA @ §—arfF
IJHFT SURT A=ST q9g ¥ ST IBNAT
AT AF | THT TR AT F AT &
miwathe a1 sfqesar (Legisla-
ture) ¥ AFLT AT @D AT F
T ufses FY fasd saRT ag S
€1 TN ZTANZ Y qA A HAMET AT9A
giar & fa =t & sfafafuar a1 /51
g % 37 wafeat 7 3 @ arfe 3 7@
I FTH FT SATXT =) qE § F B
AR fsws &7 W e feawa 9 8

SHrt H. P. SAKSENA (Uttar Pra-
desh): There would be no end to their
interference.

Surr LAL BAHADUR: --

T @ TP AR aifeaTaE
F W g@w &1 a1 6T ag FHEr
IZA T AFAT g | SFFT F qwHear g
fr gifeme & dFaow @A faem-
T FY y=Sr qE gwAw §, R
I ag wga g fr o arfeame
F Aravl & Afger dwl #1 faaw &9
q @ 9

@0 a9 dR & F g &
#1349 (coaches) ¥ faafas 7 ag &1
T & fF dl & & Fw oF faaw
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SFT7 F 919 TH | TR I F A
¥y vRaeE ¥ weefew (standar-
dize) &1 7% & I ¥ w9® 3w g
f& & Frer s 2 1 o dE
TS & fod ogefT gae ag 2, fow 9
FHHAT 3 AATT qREAT A AT T,
fF sfas e &7 #8 T=wr O FIfr
qEA SIE T H FTH AT gAT £ |
e & 7 &€ @991 ¥ gH F@ ga
dar g o e o & fesai A #oy o
@AY § oI IUH AT FAT g1 W av
T JTUAE 2T TFAT 8, e fesa
Y AT AT W@ IFA & | qT g aT
st 2 &t feeat #Y ArE w31 quieT
& Fiar AT @ ¥ g w7 osanar
AXATF FATE | zafed gw 9% mfsai
=T 12 § A F@ AT A7 adt w2r
W @d 1 R aawq e s
g § © 9w mfsat 98 fer
T T T=TE TS | AT A ¥ e A
T FI ¥ F1%T 7SR (AT 8 | zfed
& 7 99 9T g9 § e s AT
g fr ofre %7 4% =7 T o ok
# auser gt 39T AR 9T I A
W7 F1 FH FA & IAW FO0 aTfE
WET T 18T KT 7 T 7 {gFaa
g

4 @ A W F @ A OFAY
T F FIE 9 TG FGAT q1gAT E |
oz gy AT € f e w9 @9 § Y
CEGIIE o B B B ]
¥ o1 4g wer a1 f St @4 wo FHIE
FT a2l 2 IqH agd FIHY 19 FASIAT
LU gl €, S 9% FT W wige fFar
AT | g SRT IR UG AT faTen
g7 & AER EW TIE HT ATETE F
77 TwEd) FY 9T ART B ) ) A
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SHAE g o5 F 3 @ dic ¥ ma Yo
(Southern Railway) =3 =7
T A VAR f5d o gd gar £ 5
W4 9 fRg=de (retrenchment)
fFar s @ g s =™ # aven
A FT g7 92 a1 72§ | HH A
w19 & AR | 7@ qrar & oar 5= i
frats1 w@rg | zafed 4 3 ag qarfas
gRA fE & sm T aw AT, ST A A
q& 4 57 A ff o9 F 9z Fr A
T &, W oY fpg =g ot A o)
gUX A feemar 91 | § 9Ear §
fe s @ §F ¥my uefefredam
(Railway Administration) I
ATy 18374 g fo srgr A1 s forw smrg
A afz fadY frer &7 gowreAr &1,
wrs (staff) =y g ax, @av
FHT FTE AF FT T qF, A I@ AR K
qWAAT g o gaeT srser w@ T T o
T | 1% & A0 I AT ETH KT TF-
T TEAT L EY 7 FAH FA T fazam
AL #AT—ag | Far g e 197 @
FT TAEAE AT TIAHE AR feear F
FW FE AR F qIEEE €I
( States) ar #%= acw (Local
Boards) & &m 3@ atei @ =2y
g1 ATLITAST [T F AT 43
75 % fFZ8 sg 1 amar Af@y
AT AT @IS qg § FF qaT gAIT 2T
TTFRT TN, AT 377 7 g7 29 Far
SHTRT JACATE 999 TIH FT aAT gHIT
AR AT AT AT 77 & F7 TR
# ag o 9% o147 | zafed # Ay
7gr AT fF g7 o9 @@ #T AErg
F1 9T FLJI @S 7 FAT FEAT 90084,
IaF WEF JU @aw g v ogw
AT AT oY @TE FT JIGATE A3l
FTTIFI A FTTFA 97 57 ) gfaor
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IgAT TFA & T8 T TEATH £ gH F 114rer
FAT w1fed | omerws & 77 Fr gfam
7 Be-33 %7 o & guft g5 TaT A8
g AT 1 BATY I 9 ¥ B o
FaTavena F1 W v AT e awg
T FW FTAT S 3§ 7 7 §& FOAT &L
¥ F 2|7 & ¢ IFF AN 9 79 A
q% TTH 89 gA €, AT §AT T H
fFa} Fawarg siv gt fFAR aF
sTeaET ST Fwar amr g f e
FT JTAT T I JIAT 2 | FE T@T
g, R e faf=id arEr, e d fod
A AR E A C AL AR T AR iE )
T AF | ST F I FAANT FIGEE
fdarY € Al @19 #red 1 fgwe
T FIH F | J WY F 37 wTFE F)
goq e fagn A sam A awar
gfeer afs ga 7 og=1 &% o7 A9 I
gt § 1 g wfews ox germafy
FY, goesl T WMAAT F AW T T
# 1 wa 12 fraga a0 wrew AT E
fF a2 wat az & w7 FfFET g ITHY
TG F T ¥ AF AW F =g oar
wTe # 3 ¥ a9 & fad wrer gt A
&) HamgaTg fred se A gfaar
g8 ey wgATY aifed | A Arear
g fF = F a1 ™ 9% 1 ggrafa
1T Zugdl vadT gni asT 3 & fF
T IT T GTE | T AT FAT

| B fr gw sy gfaundl @i agfeadi

A T a7 Fa {1 @l qE@ X
W qgAT G IAAT gH FI AL I
Ry " A1 FT & a1 Ao ghrar
afz & F0

§ AET AT ST FT G -
9% g 5w aga wf & am
A8 T BT G AT Y awE
Ja-a7a frae f2d 2 & sy
R feomar g BF & 57 & woar
Rzl $1T § g7 g 5 3ed #7
FT & T SHTET BIURT R |

[For English translation, see Appen:
dix VII, Annexure No. 81 ]

Sunr B. C. GHOSE (West Bengal)
I want just to ask one ques’ion abou
the yse of coal to which I had referrec
—whether the run of mines of Stai
collieries was being used as sieam
c0ql, I suggested that it should be
enquired into. R

Surt LAL BAHADUR: Well, I an
sorry, I cannot reply to you off-hand
but if you like, I can give you that in.
formation later.

M=. DEPUTY CHAIRMA'(: The
Hoyse stands adjourned till & o'clock
temorrow.

The Council then adiourne¢
till two of the clock on Tues-
day, the 2nd March 1954.
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COUNCIL OF STATES

Tuesday, 2nd March 1954

The Council met at two of the clock,
MR. CHAIRMAN in the Chair,

ORAL. ANSWERS TO QUESTIONS

SUGARCANE YIELD AND SCHEMES FINANCED
BY THE INDIAN CENTRAL SUGARCANE
COMMITTEE

*152. Serr M. VALIULLA: Will the
Minister for Foop AND AGRICULTURE be
pleased to state:

(a) what is the highesi and average
yield of sugarcane per acre in (i)
India, (ii) Indonesia, and (iii) Cuba;
and

(b) the amount spent by the Indian
Central Sugarcane Committee on deve-
lopment schemes in the years 1952-53
and 1953-54?

Tue MINISTER ror AGRICULTURE
(Dr. P. S. DesumukH): (a) The aver-
age and highest yield of sugarcane per
acre for:

Average Highest
1. Tndia 12-ootons 128 tons
2. Indonesia . . 35750 » Nort available
3. Cuba . . . 1607 » Not available

(b) The amount financed by the In-
dian Central Sugarcane Committee in
the year 1952-53 and in the year 1953-
54:

State 1952-53 1953-54(1953-54)
(Grant) Grant) Loan
Rs. Rs. Rs.
U.P. 6,00,000 1,79,000 12,50,000
Bihar 89,764 1,78,000
Bombay 77,219 88,800
Madras 1,17,820 1,70,300
Punjab ¢ 68,835 56,900
West Bengal 1,08,205 53,600
Orissa 6,453 —
TotAL 10,68,296  7,26,600 12,50,000
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SHRI M. VALIULLA: May I know
the places in India that give a greater
yield per acre in respect of sugarcane?

Dr. P. S. DESHMUKH: The greater
yield is found in Bombay, Madras,
West Bengal and Saurashtra. In 1950-
51 there was an average of 3:20 tons
in terms of gur in Saurashtra.

SHRT M. VALIULLA: It is said that
the highest in India is 128 tons per
acre. May I know in which State?

Sur1 RAFI AHMAD KIDWAI: It

was on an experimental farm in Bom-
bay.

SHRI M. VALIULLA: Is it the sugar-
cane of variety No. 419?

Surr RAFI AHMAD KIDWAI: I am
not an expert to give that information.

SHrI B. P. AGARWAL: May I know
the improvement that has taken place
since the establishment of the Central
Sugarcane Committee yield in India?

Dr. P. S. DESHMUKH: Sir, I am
sorry to say that improvement in all
the places is not appreciable, but so far
as those places where intensive work is
being done are concerned, there has
been an improvement.

Pror. G. RANGA: Is it a fact, Sir,
that the U.P. and Bihar Governments
levy a special cess in order to have a
fund for the development of sugarcane
research? They have collected Rs. 7
crores and have spent only Rs. 1
crore, Under these circumstances why
have the Government of India found it
necessary to lend Rs. 10 lakhs to the
U.P. Government?

SHirt RAFI AHMAD KIDWAI: 1.
think if the hon. Member looks into
the Constitution, he will find that there
is no such thing as a cess. They are
collecting a tax when a commodity is
taken in a particular area.

Pror. G. RANGA: I am told that
they are collecting a special tax. Is
it for any definite purpose or only as
a part of their general revenues?



